FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

ITMC DEVELOPERS PRIVATE LIMITED, OPERATING IN REAL ESTATE

ACTIVITIES-DEVELOPING RESIDENTIAL AND COMMERCIAL PROJECTS AT
MUMBAI

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS

1. | Name of the corporate debtor along with | ITMC Developers Private Limited
PAN & CIN/ LLP No. CIN: U70109MH2017PTC290015

2. | Address of the registered office 1,Ramkrupa Building,Devji Bhimji Lane,

Mathuradas Road, Kandiwali(w),
Mumbai - 400067

3. | URL of website https://stresscredit.com/

4. | Details of place where majority of fixed | No Tangible fixed assets
assets are located

5. | Installed capacity of main products/ | Non-Operating
services

6. | Quantity and value of main products/ | Non-Operating
services sold in last financial year

7. | Number of employees/ workmen Not available/Zero

8. | Further details including last available | Last available audited  financial
financial statements (with schedules) of | statements are for FY 2020-21. Further
two years, lists of creditors are available at | details are available at:

URL- https://stresscredit.com/

9. | Eligibility for resolution applicants under | Eligibility = Criteria  for  resolution
section 25(2)(h) of the Code is available at | applicants is  available at URL:
URL: https://stresscredit.com/

Eligibility Criteria is also mentioned in the
detailed ‘Invitation for Expression of
Interest’” and the same can be obtained
from Resolution Professional by sending
an email at: itmc.cirp@gmail.com
10. | Last date for receipt of expression of | 25-05-2026 (Monday)
interest
11. | Date of issue of provisional list of | 04-06-2026 (Thursday)
prospective resolution applicants
12. | Last date for submission of objections to | 09-06-2026 (Tuesday)
provisional list
13. | Date of issue of final list of prospective | 19-06-2026 (Friday)

resolution applicants




14. | Date of issue of information memorandum, | 24-06-2026 (Wednesday)
evaluation matrix and requestfor resolution
plans to prospective resolution applicants

15. | Last date for submission of resolution plans | 24-07-2026 (Friday)

16. | Process email ID to submit Expression of | itmc.cirp@gmail.com
Interest

17. | Details of the corporate debtor’s | Not Registered

registration status as MSME.

Sd/

CA IP Sachin Shrinivas Bhattad

Authorised Director

Stress Credit Resolution Private Limited
Resolution Professional

ITMC Developers Private Limited

Reg No: IBBI/IPE-0094/IPA-3/2023-24/50059
Regd. Add. with IBBI: 807, B wing, East
Point, Ghatkopar (East), Mumbai - 75

AFA valid up to 31.12.2026

Date: 10.05.2026
Place: Mumbai
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DISCLAIMER

The Free Press Journal does not
vouch for the authenticity or veracity
of the claims made in any
advertisement published in this
newspaper. Readers are advised to
make their own inquiries or seek
expert advice before acting on such
advertisements.

The printer, publisher, editor and the
proprietors of the Free Press Journal
Group of newspapers cannot be held
liable in any civil or criminal court of
law or tribunal within India or abroad
for any alleged misleading or
defamatory content or claim
contained in any advertisement
published in this newspaper or
uploaded in the epaper on the official
website. The liability is solely that of
the advertiser in which The Free
Press Journal has no role to play.

(] EAST CENTRAL RAILWAY (9]

E-TENDER NOTICE
E-Tender Notice for supply of materials
"Participation in through" web portal of
IREPS-www.ireps.gov.in offers are invited
for supply of following materials:- (1) Tender
No.:36256147 Brief Description:
Bombardier make Traction Motor with pinion
for MRVC phase-2 Bombardier rakes Type-
MIT, RAC TM 1800 S (MJC280-1),
Bombardier ID No. 3EJD 000001-1504
Quantity:04 Nos Closing on:03.06.2026
The Closing time for all tenders is at 14:00
HRS. Eligible participants are required to
submit their offer only through e-
procurement web portal of IREPS-
www.ireps.gov.in before the closing date
and time. Other details regarding Consigned
and detailed description of stores are
available in tender documents in the tender

WESTERN RAILWAY

Supply, installation, testing
and commissioning
Sr. DSTE/S/IMMCT Signal &Telecom
Department, Western Railway, Mumbai
Central invites TENDER NO.
SG/623/1826/WA. Name of work:
Supply, installation, testing and
commissioning of Class A Surge
protection in CCG-VR Section Mumbai
Division WR. Approx Cost of the work:
%. 30,89,750.82/-. EMD: %. 61,800/-.
Submission of Tender on or before:
29/05/2026 up to 15.00 Hrs. Opening of
Tender: 29/05/2026 at 15.30 hours.
For further details please visit our website

notice on above portal. §y. DMM/ECR/DDU
PR/0195/DDU/Material/T/26-27/28

PUBLIC NOTICE

CENTRAL RAILWAY
SOLAPUR DIVISION

M/s. MATOSHREE

LOOP LINE WORKS INFRASTRUCTURE PRIVATE

A i : LIMITED, having their office at Plot No.

The Senior Divisional Electrical 16/27, Udyam, Ground Floor,

Engineer (TRD), Central Railway,
Solapur, for and on behalf of the
President of India invites online e-
tenders on Railways e-procure-ment
website www.ireps.gov.in from
reputed, experienced & licensed
Electrical contractors for the following
works. Tender No. SUR/TD/T/2026/13
Name of Work: Electrical TRD portion
of work in connection with Conversion
of loop line in common loop line where
favourable crossover is available.
1.Savalgi 2.Kulali 3.Dudhni 4.Boroti
5.Malikpeth 6.Angar 7.Wakav
8.Bhalwani 9.Jinti Road 10.Bhigvan
Estimated cost: 31,91,73,551.90/-
Bid Security: ¥3,83,500.00/-
Completion Period: 12 months
Validity of offer: 60 Days Date & time
of tender closing on website:
04.06.2026 at 15:00 hours.

Sr. DEE (TRD)

TRAVEL SAFELY, E

Dadasaheb Rege Marg, Justice
Ranade Marg, Shivaji Park Circle,
Dadar  (West), Mumbai-400028,
hereby notify to the public that the
documents mentioned in the First
Schedule hereto pertaining to the
property mentioned in the Second
Schedule hereto always in their
rightful possession have been lost
and/or misplaced. During the shifting
process of office from Yashwant Natya
Mandir to the above referred address.
They have made due and diligent
search for these documents but none
has been found and/or traced.
Developers hereby declare that they
have not lodged and/or delivered
whether as security or even otherwise
either of these documents with
anybody whatsoever. The notice is
hereby given to notify this loss/
misplacement of these documents. If
anybody finds and/or locates the same

WESTERN RAILWAY
BHAVNAGAR DIVISION

SUPPLY, INSTALLATION,
TESTING AND
COMMISSIONING OF
SIGNALLING GEARS/MATERIALS
Tender No. DRMSnT-BVP-Sig-
08Rof26-27
The Divisional Railway Manager (S&T)

www.ireps.gov.in 0081

Like us on: [ facebook.com/WesternRly

Western Railway, Bhavnagar invite
e-tenders on behalf of President of
India for the following works. Name of

CENTRAL RAILWAY

BHUSAWAL DIVISION
E-TENDER NOTICE

E-TENDER NOTICE No.: BSL_ELECT_
TRD_24_2026, Dated: 07/05/2026
Digitally Signed Online Open E-Tender
are invited by Senior Divisional Electrical
Engineer (Traction Distribution) Central
Railway Bhusawal for and on behalf of
The President of India for the following
work. Name of Work: Implementation of
Cyber Security & up gradation of SCADA
System of Bhusawal Division of
Central Railway., Approx. Cost of
work: %18,42,57,199.30/-, Earnest
Money Deposit: ¥36,85,200.00/-, Last
Date & Time for Submission of
tender: 02.06.2026 up to 15:00 Hrs.,
Website address for other details.,

www.ireps.gov.in.
Sr. D.E.E (TRD)

Work: Bhavnagar Division: Supply,
installation, testing & commissioning of
Signalling Gears/materials in
connection of Interlocking of 21 Nos
LC gates against sanctioned work of
Interlocking of LC gates having ATVU
more than 10000 (47 Nos). Estimated
Cost: ¥ 9,44,69,541.42/- (Rs. Nine
Crore Forty-Four Lakh Sixty-Nine
Thousand Five Hundred and Forty-
One Rupees and Forty-Two Paisa
Only) The bidders have to apply online
through link i.e. www.ireps.gov.in only.
For further detail please visit website
www.ireps.gov.in. Last date for online

apply 01-06-2026 up to 15:00 hrs.
BVP-029

Like us on: [ facebook.com/WesternRIly

TRAVELING WITH DANGEROUS AND EXPLOSIVE
GOODS IS A PUNISHABLE OFFENSE

| SOUTH EAST CENTRAL RAILWAY |

E-Tender Notice No. NIT/14/26/18, Dated: 05.05.2026
Sr.| Tender Description Tender | Qty.
Closing/Openin
No. No. dateg&t'?me ¢
; HaTi 26.05.2026 | 209
1 103262719 | High Tensile Tightlock At10:30 hrs | Nos.
Manufacture and supply of 10mm
2 thick Composite Grooved Rubber| 2205.2026 443130
06Z60081A | Sole Plate for Wider Base PSC| At10:30hrs | nog
Sleepers
Supply installation and commissioning [ 55 052026 01
3 106265031 | of GOLIATH CRANE-5T at Wheel| At10:30 hrs Nos
Park of WRS/R. i
4 104262391 | Electronic rectifier cum regulating unit A2t51%53%0ﬁ?s 1Nii
27.05.2026 | 308
5 [04262387 | VRLACells of 6 V mono block 120 AH. At10:30 hrs | Set
Railway reserve the right to issue any corrigendum to the tenders.
Corrigendum & important Notice to vendors may be seen in the link
www.ireps.gov.in.
AMM/INI
CPR/10/92 S.E.C Ry, Bilaspur

he/she is hereby requested to deliver
forthwith these document/s to M/s.
MATOSHREE INFRASTRUCTURE
PRIVATE LIMITED at their aforesaid
office or to the undersigned at their

AVOID FOOTBOARD TRAVELLING
South East Central Railway

Tender Notice for Welding Works

Srl. No. (1) E-Tender No.DRM-|| below mentioned office. Finder and/or
ENGG-BSP-T-51-26-27, Date: || deliverer of these will be suitably
06/05/2026. rewarded.

FIRST SCHEDULE OF THE

Work: Welding of rail joints with
mobile flash butt welding plant under
the jurisdiction of Sr. DEN/Central ,
Bilaspur. Tender Value (In Rs.): X
5,31,43,933.24/-, EMD (In Rs.): X
10,62,900.00/- , Completion
Period: 18 Months.

Start date of Submission of Tender:
From 11.00 hrs. on 19-05-2026, Last
date of Submission of Tender: Upto
11.00 hrs. on 02-06-2026. The
complete information of above e-

REFERRED ABOVE DOCUMENTS

1) Development Agreement dated 6th
March 2008 between Siddharth
Mahendra Mehta and Ors. of the
First Part, Shantaben Manilal
Mehta and Ors as the First
Confirming Party of the Second
Part, Shantaben Manilal Mehta
and Ors. as the Second Confirming
Party of the Third Part and
Matoshree Infrastructure Pvt. Ltd.
as the Developer of the Fourth Part
and Registered with the Sub-
Registrar of Assurance of Bombay
on 27th June, 2008 under Sr. No.

Tender. Notices is available over BBE3/4639/2008.
websites https:// www.ireps.gov.in|| 2) Power of Attorney dated 27th June,
. . 2008 between Siddharth
Bids other thAan e-bids shall not be Mahendra Mehta and Master Keyur
accepted againstabove Tenders. Deepak Mehta through his
Divl. Railway Manager (Engg.) guardian Mr. Deepak Manilal

Mehta be collectively called “the
Co-owners”, Smt. Shantaben
Manilal Mehta as the Confirming
Party and Matoshree Infrastructure
Pvt. Ltd as the Developer and
Registered with the Sub-Registrar
of Assurance of Bombay on 27th

CPRI10/FL/99 S.E.C.Railway, Bilaspur

CENTRAL RAILWAY

SOLAPUR DIVISION June, 2008 under Sr. No.
GOODS SHED WORKS BBEB3/4641/2008.
DRM (W)s, Central Railway, Solapur || ~ SECONP SCHEDULE OFTHE

on behalf of the President of India
invites E-tender from the reputed firms
/Contractor for the following work.
Tender Notice No.: 13-2026-SrDEN
Co. Name of work: Development
work at Osmanabad Goods shed.
Approximate cost of work:
%14,04,56,375.21/-, Earnest Money:
%28,09,100/-, Completion period of
the work: 12 (Twelve) Months.
Maintenance Period: 24 (Twenty
Four) Months, Cost of Tender form:
NIL. Date and time for submission of
tender on www.ireps.gov.in
website: 27.05.2026 up to 15:00 Hrs.
Date and time of opening of tender
on www.treps.gov.in 27.05.2026
after 15:30 hrs. Website particulars
www.ireps.gov.in, Note: The
Prospective tenderers are advised to
revisit the website frequently before
the date of closing of tender to note any
change/corrigendum issued for this
tender website: www.ireps.gov.in

DRM (Works)

(Description of the Property)

ALL THAT the piece of parcel of the
plot of land or ground 426.42 sq. mtrs
or thereabout equivalent to 510 sq.
yards, C. S. No. 1/145 of Mahim
Division and all the structures,
hereditaments and the premises
known as New Popatlal Chawl No. 3
consisting of ground + one storey
standing thereon, situate lying and
being at Ranade Road, Dadar (W),
Mumbai-400028 and bounded as
under :-
On or towards the North East : Ranade
Road-Extension
On or towards the South-West :
Property of B. B. Shah Khimji Vidhu
Shah
On or towards the North-West :
Property of Trimbak Rajeshwar Bhide
On or towards the South : Plot No. 2,
Samarth Vyayam Mandir
Dated this 9th day of May, 2026.
M/s. Ghanekar & Co.
Advocates & Solicitors
203, 2nd Floor, Swami Krupa,
Swami Krupa CHS Ltd.,
D. L. Vaidya Road, Dadar (W),

dRIUTI® ARRFAT BT DA,

ge1 fwfor faumT, uer ywved, SHRIqyR

fifaer =g g @
(CORRIGENDUM )

AR fear wmar ® f& e-Tender
Reference No. RCD/JAMSHEDPUR/752,Date-
20.04.2026 (2™ Call) Sit g yHvsd, SHIACYR icild o g &
W B, TaReErd SRS ddaTe ¥E fohaT ST 2 | St ftad & —

%0 Ho FRI F AW
1 2
1 Reconstruction of Manushmudia of Bahragora to
Darishol Chowk Road for year 2025 26. Total Length
10.274 km
qd &1 dostRo o 377923 Road (26-27):D
siefegor aifrar

— g8 —sriura® Iif¥ar,
PR 379383 (Road)26-27*D U2l fmifvr fawm, wer yeved, SPRiayR

www,freepressjournalin
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INVITATION FOR EXPRESSION OF INTEREST FOR
ITMC DEVELOPERS PRIVATE LIMITED
OPERATING IN REAL ESTATE ACTIVITIES-DEVELOPING RESIDENTIAL AND

COMMERCIAL PROJECTS AT MUMBAI
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of the Corporate Debtor ITMC Developers Private Limited
along with PAN & CIN/ LLP No. CIN: U70109MH2017PTC290015

2. | Address of the registered office 1,Ramkrupa Building,Devji Bhimji Lane,
Mathuradas Road, Kandiwali(w),
Mumbai - 400067
https.//stresscredit.com,

No Tangible fixed assets

3. | URL of website
4. | Details of place where majority of
fixed assets are located

5. | Installed capacity of main Non-Operating
products/ services
6. | Quantity and value of main Non-Operating

products/ services sold in last
financial year

7. | Number of employees/ workmen
8. | Further details including last
available financial statements (with
schedules) of two years, lists of
creditors are available at URL:

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code
is available at URL:

Not available/Zero

Last available audited financial statements
are for FY 2020-21. Further details are
available at: https://stresscredit.com/

Eligibility Criteria for resolution applicants is
available at URL: https://stresscredit.com/
Eligibility Criteria is also mentioned in the
detailed ‘Invitation for Expression of Interest’
and the same can be obtained from
Resolution Professional by sending an email
at : itmce.cirp@gmail.com

10.| Last date for receipt of expression | 25-05-2026 (Monday)
of interest

11.| Date of issue of provisional list of 04-06-2026 (Thursday)
prospective resolution applicants

12.| Last date for submission of 09-06-2026 (Tuesday)
objections to provisional list

13.| Date of issue of final list of 19-06-2026 (Friday)
prospective resolution applicants

14.| Date of issue of information 24-06-2026 (Wednesday)

memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

15.] Last date for submission of 24-07-2026 (Friday)
resolution plans

16.| Process email id to submit itme.cirp@gmail.com
Expression of Interest

17.| Details of the corporate debtor’s Not Registered

registration status as MSME.

Date: 10.05.2026
Place: Mumbai

CA IP Sachin Shrinivas Bhattad

Authorised Director

Stress Credit Resolution Private Limited
Resolution Professional

ITMC Developers Private Limited

Reg No: IBBI/IPE-0094/1PA-3/2023-24/50059
Regd. Add. with IBBI: 807, B wing, East Point, Ghatkopar (East), Mumbai - 75
AFA valid up to 31.12.2026

PUBLIC NOTICE

Notice is hereby given to the public at large
that the undersigned Mrs. Rajeshree A. Pai
and Mr. Avadhoot M. Pai, residing at F 2106
Anmol Fortune, Unnat Nagar, Off M G Road,
Goregaon West, Mumbai 400104, intends to
purchase the immovable property more fully
described in the Schedule hereunder from
Mrs. Ranu Bhattar and Mr. Mahesh
Bhattar.

The Sellers have represented that they are
the sole and absolute owners of the said
property and that the same is free from all
encumbrances, liens, charges, claims,
litigations, acquisitions, or attachments of]
any nature whatsoever.

All persons, banks, financial institutions, or
any other entities having any claim, right,
title, interest, demand, or objection of any
kind whatsoever in respect of the said
property, whether by way of sale, agreement
for sale, mortgage, lease, lien, inheritance,
possession, easement, or otherwise, are|
hereby required to make the same known in
writing, along with supporting documentary
evidence, to the undersigned at the address
mentioned below within [14] days from the
date of publication of this notice.

Failing which, it shall be presumed that there

PUBLIC NOTICE

Notice is hereby given that M/s. Galaxy
Homes, having partners viz. Shri Dilip
Nanikram Hassani and Smt. Divya
Ishwar Parchani, having office address
at Opp. Block No. A-831, FL No. 355,
Ward No. 55, Ulhasnagar-421005 are
owners property more particularly
described in the Schedule hereunder
written (hereinafter referred to as ‘the
said property’). The said owners had
purchased the said property from Shri
Sakharmal Hassanand Motwani and
Shri  Nanikram Hasamal alias
Hassanand Motwani legal heirs of Smt.
Ishwaribai alias Totibai Mangharmal
and Shri Mohan Hasomal alias
Hasanand Motwani vide Sale Deed
registered under Sr. No. 14057/2025
dated 18.76.2025 and are constructing
the Building Ishwari Galaxy thereon.

| am investigating title of said property,
any person or persons having any
claim, demand or share in respect of
the said property or any part thereof
either by way of sale, lease, sub-lease,
tenancy, leave and license,
development rights, mortgage, charge,
lien, gift, exchange, release, trust,
maintenance, bequest, inheritance,
possession, occupation, memorandum

g;se;’éﬂfrsﬁgﬁg‘ﬁéw a:ft‘grgees’t"erg; are no such claims or objections, and the
otherwise howsoever, are hereby proposed purchase shall be completed

without reference to any such claims or|
objections, if any, and the same shall be
deemed to have been waived.

| SCHEDULE OF PROPERTY
ALL THAT piece and parcel of the Office No.
302D, on 3 Floor, in “A” Wing, admeasuring
about 500 sq.ft. carpet area, in the building
named “Sumit Samarth Arcade” and in the|
society named Tatya Tope Nagar CHS Ltd.,
along with 1(one) car parking space no. 80 in
Basement Level constructed on land bearing
CTS No. 1, 1/1 to 130, of Village Eksar and
CTS No. 862, 862/1 to 28 of Village Pahadi
Goregaon West, Taluka Borivali in the
registration district and sub-district of
Mumbai City and Mumbai Suburban.
Date : 10-05-2026

Place: Mumbai

requested to make the same known in
writing to the undersigned at the
following address within a period of 10
days from the date of publication of this
notice together with supporting
documents duly notarized as true copy,
failing which, claims and/or demand if
any, shall be deemed to have been
waived and/or abandoned and the title
of M/s. Galaxy Homes over the said
property will be treated as clear,
marketable and unencumbered without
any further reference.
THE SCHEDULE OF ABOVE
REFERRED TO :

All  that piece and parcel of
land/property bearing Room No. 77 of
Block No. C-39, bearing CTS No.
23449, area adm. 253 sq. yards,
shown in the Survey Sheet No. 49,
Building known as “Ishwari Galaxy”

situate at Kurla Camp Road, . Sd/_.
Ulhasnagar-421004, Dist. Thane. Rajeshree A. Pai
Avadhoot Pai

Lilaram J. Chandwani

Advocate

Bk. No. 210, Room No. 12,

Near Bewak Chowk, Ulhasnagar-
421001, Dist. Thane

Date : 08.05.2026

Email id: addplus2512@gmail.com
Contact No.: 98200 11528

Address: F 2106 Anmol Fortune, Unnat
Nagar, Off M G Road, Goregaon West,
Mumbai 400104

TRAVEL SAFELY, E

AVOID FOOTBOARD TRAVELLING Mumbai-400028

I i i Stressed Asset Management Branch : Indian Bank, 73,
St WL il Chamber, 7th Floor, Nariman Point, Mumbai 400 021
A s Mail Id: S816@indianbank.co.in, A112@indianbank.co.in

APPENDIX- IV-A" [SEE PROVISO TO RULE 8 (6) READ WITH 9(1)] - SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation

ALLAHARAD

WEST CENTRAL RAILWAY

Train Interior)

a period of 5 years.

WESTERN RAILWAY COMMERCIAL DEPARTMENT
_ Senior Divisional Commercial Manager, Western Railway, Mumbai central DRM (Commercial) Jabalpur, on behalf of President of India invites e-Auction for the
invites e-Auction for NFR contacts at stations over Mumbai Central Division earning and leasing contracts from Jabalpur Division. Details are as under:-
Work — Display of Advertisement through various NFR media Cate- | Catalo - Auction | Auction
over Mumbai Division gory |-gueNo|  LotNo. Assets Details | “start End
Auction catalogue No. Auction Start (All Lots) 2%2?2[31?:/11- FP//;'ESE:LOLRE?:IQ‘ECI;E 20.05.2026 | 20.05.2026
MMCT-PnU-26- 26-05-26 13:00:00 REWA-HDP-26-1 | YEARS ONLY | 12:00 hrs. | 12:30 hrs.
Close Date &
ST Lot No. Location / Area Days | ~ Time of PARCEL-AAJ2 | PARCEL LEASING |54 5 2026 | 20.05.2026
No. : 20906-SLR-F1- |F/SLR FOR THREE
E Auction REWA-EKNR-26-1 YEARS ONLY 12:00 hrs. | 12:40 hrs.
1. | PnU-BCT-VAPI-WRL | E-Auction for Renovation, 1826 26-05-26
85-26-2 Operation, and 13:30:00 S | R e ML [20.05.2026 | 20.05.2026
(Pay and Use - Maintenance of Retiring Rooms / Dormitories at JBP-LIN-26-1 YEARS ONLY 12:00 hrs. | 12:50 hrs.
Lounges / Waiting / | VAPI station PAR-CEL_AA-/4 PARCEL LEASING
Retiring / Cloak -
Rooms) 12187-SLR-F1- | FISLR FOR THREE |20,09.2026 20.06.2026
2 | PnUBCT-MMCT-WRLI E ton for R r 1826 560526 JBP-CSMT-26-1 YEARS ONLY ) ) ) )
. nuU-| | B --auction for renovation, RO o N
80-25-1 Operation, and Maintenance 13:40:00 oarceL| pra | PARCEL-ANS | PARCEL LEASING |50 05 2026 20.05.2026
(Pay and Use - of Retiring Rooms / Dormitories at Mumbai Central 2627 | JBP-NZM-262 YEARS ONLY 12:00 hrs. | 13:10 hrs.
Lounges / Waiting/ | (MMCT) station PAF\:CEL _AA;G SARCEL LEASING
Retiring / Cloak ’ 20.05.2026 | 20.05.2026
Rooms) 12186-SLR-F1- | F/SLR FOR THREE 12:00 hrs. | 13:20 hrs.
REWA-RKMP-26-1 YEARS ONLY
Auction catalogue No. | Auction Start (All Lots) PARCEL-AA/7 PARCEL LEASING
MMCT-ADVTM-26-5 26-05-26 14:00:00 12062-SLR-F1- | FISLR FOR THREE | 25072026 | 20.08.2026
3 Close Date & MML-RKMP-26-1 YEARS ONLY i ) i i
r. . A
Lot No. Location / Area Days Time of PARCEL-AA/8 PARCEL LEASING
o E Auction 11651-SLR-F1- | FISLR FOR THREE | 2)05:2026| 20.05 2026
1. ] MSS-BCT-CCG | DEVELOPMENT, OPERATION | 1096 | 26-05-26 JBP-SGRL-26-1 | YEARS ONLY
PrKiosk-104-26-1 AND MANAGEMENT OF 14:30:00 PARCEL-AA/9 PARCEL LEASING 20.05.2026 | 20.05.2026
(Misc-Static Services -| VIRTUAL BRAND PROMOTIONAL KIOSKS (VBPK) 11754-SLR-F1- | F/SLR FOR THREE | "7 00" | 43 £ o
Promotional Kiosk) | AT RAILWAY STATIONS OVER MUMBAI DIVISION REWA-NITR-26-1 YEARS ONLY . ) . .
2. | MSS-BCT-BVI-RCR | Provision of "Rail Coach | 1826 | 26-05-26 o | R o |20.05.2026 | 20.05.2026
106-26-1 Restaurant" at Borivali 14:40:00 BP.ROO VEARS ONLY | 12:00 hrs. | 14:00 hrs.
(Misc-Static station in east side circulating area admeasuring JBP-R-26- ol
Services - Rail 23 M X6 M = 138 SQM AND KITCHEN 4.5 M X Prospective bidders are requested to visit e-Auction Leasing module on
Coach Restaurant) | 3.6 M =16.2M IREPS website www.ireps.gov.in. The Lot-wise details are available therein
Auction catalogue No. Auction Start (All Lots) undgr the above m.ent|oned catallo'gtlje No. E-Auctlon information is glso
__ available on the notice board of Divisional Railway Manager (Commercial),
MMCT-ADVT-26-6 26-05-26 15:00:00 West Central Railway, Jabalpur. (SD.)
Close Date & o
Sg Lot No. Location / Area Days Time of DRM (C), West Central Railway, Jabalpur
E Auction IO VIR NI T Haw Feudr 6 3R
1. ADVT-Int-S1- Display of Advertisement 1826 | 26-05-26
EMU15car-357- | through INSIDE PANELS 15:30:00 - T q - o
(Advertising - Rakes over Mumbai Division of Western Railway for llj‘b l ]J l{h l{j‘llj“ j“

2. ADVT-BCT-CCG Bulk advertising rights for 1826 | 26-05-26
OH-469-26-1 display of advertisement 15:40:00
(Advertising - through LCD/LED at Churchgate East Side of
Out of Home) PF No. 4 Walls facing towards Road side for a

period of 05 years.

3. ADVT-BCT-UBR Bulk Advertising Rights on | 1826 | 26-05-26
OH-475-26-2 Hoarding by erecting new 15:50:00
(Advertising - hoarding of size 40' X 40'(Back to Back), total
Out of Home) admeasuring area 3200 sq.ft. for a period of 5 years

at Umbergaon Road station West Side Parking,
Adjoining ROB.

4. ADVT-BCT-BVI Bulk Advertisement rights 1826 | 26-05-26
OH-468-26-1 through installation of 20 16:00:00
(Advertising - Nos. Glowsign, total admeasuring area os 592 sq. ft,
Out of Home) at Borivali Circulating area for a period of 5 Years.

Auction catalogue

MMCT-ADVTM-26-6

Auction Start (All Lots)
28-05-26 14:00:00

(Misc-Static
Services - Medical
facilities at station)

Station for a

sr. Close Date &
No. Lot No. Location / Area Days Time of
. E Auction
1. MSS-BCT-MRU Providing round the clock 1826 | 28-05-26
MedStn-45-24-1 Medical Facilities through 14:30:00

Emergency Medical Room at Matunga Road Railway

period of 5 years.

Services - Medical
facilities at station)

2. MSS-BCT-VLP Providing round the clock 1826 | 28-05-26
MedStn-97-26-1 | Medical Facilities through 14:40:00
(Misc-Static Emergency Medical Room at Vileparle Railway

Stations for a period of 5 years.

3. SS-BCT-BDTS
MedStn-93-25-1
(Misc-Static
Services - Medical
facilities at station)

Providing round the clock
Medical Facilities through
Emergency Medical Room at Bandra Terminus
Railway Station for a period of 5 years.

28-05-26

1826
14:50:00

4. SS-BCT-RMAR
MedStn-92-25-1
(Misc-Static
Services - Medical
facilities at station)

Providing round the clock
Medical Facilities through
Emergency Medical Room at Ram

Mandir Railway Station for a period of 5 years.

1826 28-05-26

15:00:00

Contact details:- Landline No.: - 02267644212, Email ID: -acmadvtgbct@gmail.com.
Note: Prospective bidders are requested to visit e-Auction leasing module on IREPS
website (www.ireps.gov.in). The lot wise details are available there in under the
mentioned catalogue. 0078

Like us on: [ facebook.com/WesternRly e Follow us on &4 twitter.com/WesternRIy

Tender Notice No. SG.Tender/DSTE/SDAH/609, Dated: 07.05.2026.
E-Tender is invited by Sr. Divisional Signal & Telecom Engineer, Sealdah, Eastern
Railway, RMS Building, Kaizer Street, Sealdah, Kolkata-700014 for the following
work : 'e'-Tender No. SDSTE/Sig/T/37/25-26/SF. Name of Work with its
Location: Provision of Inverter to avoid signal blanking at interlocked LC Gates
(OSL) over Sealdah Division. Tender Value: X 1,36,96,335.43; Cost of Tender
Document: Nil. Earnest Money/Bid Security to be deposited: ¥ 2,73,900.00;
Completion Period of the Work: 12 Months. Tender Submission Start Date:
21.05.2026. Tender Submission End Date: 04.06.2026 upto 14.00 Hrs. Tender
Bid Opening Date: 04.06.2026 at 14.30 Hrs. Details may be available:
www.ireps.gov.in Technical Eligibility Criteria :- The tenderer must have
successfully completed or substantially completed any one of the following
categories of work(s) during last 07 (seven) years, ending last day of month
previous to the one in which tender is invited: (i) Three similar works each costing
not less than the amount equal to 30% of advertised value of the tender, or (ii)
Two similar works each costing not less than the amount equal to 40% of
advertised value of the tender, or (iii) One similar work costing not less than the
amount equal to 60% of advertised value of the tender; Financial Eligibility
Criteria:- The tenderer must have minimum average annual contractual turnover
of V/N or 'V' whichever is less; where V= Advertised value of the tender in crores
of Rupees, N=Number of years prescribed for completion of work for which bids
have been invited. The average annual contractual turnover shall be calculated
as an average of "total contractual payments" in the previous three financial
years, as per the audited balance sheet. However, in case balance sheet of the
previous year is yet to be prepared / audited, the audited balance sheet of the
fourth previous year shall be considered for calculating average annual contractual
turnover. The tenderers shall submit requisite information as per Annexure-VIB
of GCC 2022 (Form-6 of the instant tender document), along with copies of
Audited Balance Sheets duly certified by the Chartered Accountant / Certificate
from Chartered Accountant duly supported by Audited Balance Sheet. Other
Document to be submitted: As mentioned in the tender document. Similar
nature of Work: Supply, Installation & Commissioning of Data Logger or RTUs
OR Any Signal Interlocking Works involving El or RRI or Pl or IBS or IBH or LC
Gate Interlocking or Yard Modification or UFSBI or Track Circuit (AFTC or DC
TC) or Axle Counter (SSDAC or MSDAC or HA-SSDAC) or Automatic Signalling.
Note:- The tenderer shall submit along with the tender offer, documents in
support of his/their claim to fulfill the eligibility criteria as mentioned in the tender
document. Each page of the copy of documents/certificates in support of
credentials, submitted by the tenderer, shall be self-attested/digitally signed by
the tenderer or authorized representative of the tendering firm. Self-attestation
shall include signature, stamp and date (on each page). SDAH-33/2026-27
Tender Notice is also available at : WWw.er.i ilways.gov.in / www.ireps.gov.in

Follow us at : B @EasternRailway @) @easternrailwayheadquarter

and R truction of Fir ial Assets and Enforcement of Security Interest
Act, 2002 read with proviso to Rule 8 (6) read with 9(1)] of the Security Interest
(Enforcement) Rules, 2002
Notice is hereby given to the public in general and in particular to the Borrower
(s) and Guarantor (s) that the below described immovable property mortgaged
to the Secured Creditor, the Physical possession of which has been taken by the
Authorised Officer of Indian Bank, SAM Large Mumbai branch, Secured Creditor, will
be sold on “As is where is”, “As is what is”, and “Whatever there is” basis on
28/05/2026 for recovery of Rs. 45,52,57,853.46/- (Rupees Forty Five Crore Fifty
Two Lakh Fifty Seven Thousand Eight Hundred Fifty Three and Forty Six Paisa
Only) as per demand notice dated 02/06/2018 and Rs. 2,30,48,085/- (Rupees
Two Crore Thirty Lakh Forty Eight Thousand Eighty Five Only) as per demand
notice dated 12/07/2018 with total amount of Rs. 47,83,05,938.46 (Rupees Forty
Seven Crore Eighty Three Lakh Five Thousand Nine Hundred Thirty Eight and
Forty Six Paisa Only) due to the Indian Bank, SAM Large Mumbai branch,
Secured Creditor, from
1. M/s Signet Products Pvt Ltd (Borrower)
(a) Registered Office: Plot No. 16/16A, N5, South Sector, CIDCO, Aurangabad
—431003.
(b) Head Office: Office No. 301, 3rd Floor, P T Gera Centre, Dhole Patil Road,
Bund Garden, Pune — 411001.
2. Mr. Narendra Achyutrao Korde (Mortgagor & Guarantor)
(a)Address 1: Flat No. 102, 1st Floor, Neetu Maya Cooperative Housing Society,
Plot No. 292, Down German Bakery Lane, Koregaon Park, Pune — 411001.
(b) Address 2: Flat No. 1001, 10th Floor, Wing No E-1, Landmark Garden,
Phase — I, S No. 207, Hissa No. 1A, 1B, 1C & 1D, CTS No. 2139, Final Plot No.
78, Kalyani Nagar, Yerwada, Pune — 411006.
3. Mrs. Vaidehi Narendra Korde (Mortgagor & Guarantor)
(a)Address 1: Flat No. 102, 1st Floor, Neetu Maya Cooperative Housing Society,
Plot No. 292, Down German Bakery Lane, Koregaon Park, Pune — 411001.
(b) Address 2: Flat No. 1001, 10th Floor, Wing No E-1, Landmark Garden,
Phase — I, S No. 207, Hissa No. 1A, 1B, 1C & 1D, CTS No. 2139, Final Plot No.
78, Kalyani Nagar, Yerwada, Pune — 411006.
4. Mr. Achyut Nagorao Korde (Mortgagor & Guarantor)
(a) Address 1: New Chetak Ghote, Plot No. 3, Shriram Nagar, Jawahar Colony,
Garkhera, Aurangabad — 431005.
(b) Address 2: Flat No. 1001, 10th Floor, Wing No E-1, Landmark Garden,
Phase — I, S No. 207, Hissa No. 1A, 1B, 1C & 1D, CTS No. 2139, Final Plot No.
78, Kalyani Nagar, Yerwada, Pune — 411006.
5. Mrs. Anjali Yeshwantrao Thombare (Mortgagor & Guarantor)
(a) Address 1: Bungalow No. 20, Valentian Co — Op Housing Society, FP No.
322, S No. 31/1A + 31/1B/1, North Main Road, Koregaon Park, Pune —411001.
(b) Address 2: Flat No. B-17/7, Guru Ganesh Nagar — 2, Near Kothrud Depot,
Kothrud, Pune — 411038.
6. Mr. Rahul Ashok Rajurkar (Mortgagor & Guarantor)
(a) Address 1: Flat No. B-17/7, Guru Ganesh Nagar — 2, Near Kothrud Depot,
Kothrud, Pune — 411038.
(b) Address 2: Bungalow No. 20, Valentian Co — Op Housing Society, FP No.
322, S No. 31/1A + 31/1B/1, North Main Road, Koregaon Park, Pune —411001.
7. M/s NIPKO Trade Links Pvt Ltd (Formerly M/s NIPKO Engineering Services
Pvt Ltd)(Mortgagor & Guarantor)
(a) Address 1: Matruchaya, S N 70, Hissa No3/2B/2, Wadgaon, Budruk, Pune —
411041.
(b) Address 2: Flat No. 202, 2nd Floor, Neetu Maya Cooperative Housing
Society, Plot No. 292, Down German Bakery Lane, Koregaon Park, Pune —
411001.
The specific details of the property intended to be brought to sale through
e-auction mode are enumerated below:

S.N.

Detailed description of
the Property

Property 3
Bungalow No. 6. Shree Guruprasad Krupa, Valentina Co Op
Housing Society, FP No. 322, S No. 31/1A+31/1B/1, North
Main Road, Koregaon Park, Pune — 411001 with land area —
3626 Sq. ft. and build up area — 2507 Sq. ft. in the name of
Narendra A Korde and Mrs. Vaidehi N Korde. Boundaries as
per document : East: Bungalow No 7 West: Society Compound
and Nala North: Road South: Adj. Bungalow Society
Property : Physical
Unknown amount of dues towards Society and Electricity
Department, etc.--
SA 29/2021 has been filed by the borrower before DRT Pune.
Rs. 5,61,53,000/- (Rupees Five Crore Sixty One Lakh
Fifty Three Thousand Only)
Rs. 56,15,300/- (Rupees Fifty Six Lakh Fifteen Thousand Three
Hundred Only)
Bid incremental amount |Rs. 1,00,000/- (Rupees One Lakh Only)
Date and time of e-auction : Date: 28/05/2026 Time: 11:00 A.M. to 04:00 P.M.
Property ID No. [IDIB323976381206

Bidders are advised to visit the website (https://baanknet.com) of our e auction service
provider PSB Alliance Pvt. Ltd. to participate in online bid. For Technical Assistance,
please call 8291220220. For Registration status and EMD status, please email to support.
baanknet@psballiance.com.

For property details and photograph of the property and auction terms and conditions, please
visit: https://baanknet.com and for clarifications related to this portal, please contact PSB
Alliance Pvt. Ltd, Contact No. 8291220220.

Bidders are advised to use Property ID Number mentioned above while searching for the
property in the website with https://baanknet.com
Date :08/05/2026

Place : Mumbai

P ion status of the
Encumbrances on
property, if any

Reserve Price

EMD Amount

SDI-
Authorised Officer

QR Code (Property 3)

Bank Website E-auction Document Property Video of Photos of
www.indianbank.in  website (Sale Notice Location Property Property
Image)

Contact Person: 1. Ms. Manisha - 9899600207
The property is under the physical ¢ ion of the bank. Int
may contact the bank for inspection of the property.

ted parties

@Bharat Bijlee

Bharat Bijlee Limited
Regd. Office: 6" Floor, Electric Mansion, Appasaheb Marathe Marg,
Prabhadevi, Mumbai - 400 025.
CIN: L31300MH1946PLC005017 « Phone: 022 - 4614 1414 « Fax: 022 - 2437 0624
Website: www.bharatbijlee.com « E-mail: bblcorporate@bharatbijlee.com

NOTICE TO SHAREHOLDERS

SPECIAL WINDOW FOR TRANSFER AND
DEMATERIALISATION OF PHYSICAL EQUITY SHARES

This Notice is hereby given to the Shareholders of Bharat Bijlee
Limited (“the Company”) that, Securities and Exchange Board of
India (‘SEBY’), vide its Circular No. HO/38/13/11(2)2026-MIRSD-
POD/1/3750/2026 dated January 30, 2026, titled “Ease of Doing
Investment - Special Window for Transfer and Dematerialisation
of Physical Securities”, has opened a SPECIAL One (1) Year
WINDOW, for a period of one year, from February 05, 2026 to
February 04, 2027, to facilitate transfer and dematerialisation of
physical securities which were sold / purchased prior to April 01,
2019 and rejected / returned / not attended, due to deficiency
in the documents / process or otherwise.

Further, the securities so transferred shall be mandatorily
credited to the transferee, only in dematerialised form and shall
be subject to a lock-in period of one (1) year from the date of
registration of transfer, in accordance with SEBI guidelines.
Such securities shall not be transferred / lien-marked / pledged
during the said lock-in period.

Eligible Investors are encouraged to take advantage of this
opportunity by furnishing the necessary documents to the
Company’s Registrar and Transfer Agent (‘RTA’), MUFG Intime
India Private Limited (formerly known as Link Intime India Private
Limited), duly complete in all respects.

Details of Company’s RTA are mentioned herein under:

MUFG Intime India Private Limited

Unit: Bharat Bijlee Limited

C-101, Embassy 247, L.B.S. Marg,

Vikhroli (West), Mumbai-400 083

Contact No: +91 22 4918 6000

Email ID: investor.helpdesk@in.mpms.mufg.com

For Bharat Bijlee Limited
Sd/-

Durgesh N. Nagarkar,
Company Secretary & Senior
General Manager, Legal

Place : Mumbai
Date : May 08, 2026

TATA CAPITAL HOUSING FINANCE LTD.

'l' Regd. Office: 11th Floor, Tower A, Peninsula Business Park,
TATA Ganpatrao Kadam Marg, Lower Parel, Mumbai 400 013
CIN No. U67190MH2008PLC 187552 Contact No. (022) 61827414

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

(As per Appendix IV read with rule 8(1) of the Security Interest
Enforcement Rules, 2002)

Whereas, the undersigned being the Authorized Officer of the TATA Capital
Housing Finance Limited., under the Securitization and Reconstruction of|
Financial Assets and Enforcement of Security Interest Act, 2002 and in
exercise of powers conferred under section 13(12) read with rule 3 of the
Security Interest (Enforcement) Rules, 2002, issued a demand notice,
calling upon the below borrower and Co- Borrower to repay the amount
mentioned in the notice within 60 days from the date of the said notice.
The borrower, having failed to repay the amount, notice is hereby given to
the borrower, in particular and the public, in general, that the respective
Court Commissioner / Tahsildar has taken physical possession of the
property described herein as per respective court orders in exercise of
powers on them of the said act and handed over to the undersigned
Authorised officer on the mentioned dates.
The borrower’s attention is invited to provisions of sub- section (8) of
Section 13 of the Act, in respect of time available, to redeem the secured
assets.
The borrower, in particular, and the public in general, are hereby cautioned
not to deal with the property and any dealings with the property will be
subject to the charge of the TATA Capital Housing Finance Limited, for an
amount referred to below along with interest thereon and penal interest,
charges, costs etc.

Loan Account No. : TCHHL0683000100202802/ TCHHF0683000100203927/
TCHIN0683000100206189/ TCHIN0687000100293823

Name of Obligor(s)/Legal Heir(s)/Legal Representative(s) : Mr. SURAJ
RAMDHAN LOHRAAND Mrs. SONIDEVI

Amount as per Demand Notice/ Date of Notice :As on 08.12.2025, an
amount of Rs. 23,87,473/- (Rupees Twenty Three Lakh Eighty Seven
Thousand Four Hundred And Seventy Three Only)

Date of Physical Possession :05.05.2026

Description of Secured Assets/Immovable Properties: Apartment No.
101, in Building No. 6, on the First Floor in the project called “Galaxy Emperia
Phase-1", Constructed on Bhumapan No. 7/1A, Old Survey No. 92/1/A,
admeasuring 0-84-5 H.R. Assessed at 8.19 situated within the limits of Zilla
Parishad Palghar, and within the limits of the Registration District Palghar
and Sub Registration District Palghar, Village Boisar.

Loan Account No. : 10630837

Name of Obligor(s)/Legal Heir(s)/Legal Representative(s) : Mr. Shayan
Gour Patnaik AND Mrs. Shraddha Jaiprakash Shukla

Amount as per Demand Notice/ Date of Notice :Ason 19.11.2024, an
amount of Rs. 82,18,941/- (Rupees Eighty Two Lakh Eighteen Thousand
Nine Hundred and Forty One Only)

Date of Physical Possession :08.05.2026

Description of Secured Assets/Immovable Properties: Flat No. G-1202,
12th Floor, G-Wing (Tower-7), The Springs CHSL, admeasuring about 681
Sq. Ft. Carpet, CB, FB, BALCONY and 132 Sq. Ft. Terrace, situated at Plot
No. 04, Sector No. 20, Roadpali, Kalamboli, Navi Mumbai, Maharashtra-
410218.

Loan Account No. : TCHHL0296000100333232/ TCHIN0296000100335480

Name of Obligor(s)/Legal Heir(s)/Legal Representative(s) : Mr. Bapu
Damu Bagul AND Mrs. Mrs. Sarita Bapu Bagul

Amount as per Demand Notice/ Date of Notice :As on 07.07.2025, an
amount of Rs. 23,12,702/- (Rupees Twenty Three Lakh Twelve Thousand
Seven Hundred and Two Only)

Date of Physical Possession :08.05.2026

Description of Secured Assets/Immovable Properties: All that piece and
parcel of the Flat being Flat No. 403, on the 4th Floor, which is to have an area
of 28.13 Sqg. Mtrs. carpet (Excluding Balcony Area, Cupboard Area, open
terrace area etc. admeasuring about 4.50 Sq. Mtrs.), total area admeasuring
about 32.63 Sq. Mtrs. Carpet of the said project known as Neelkant Deep Co-
Operative Housing Society Ltd., situated at Village Kulgaon, Taluka
Ambernath, District Thane, within the local limits of Kulgaon Badlapur

Municipal Council.
Date: - 10.05.2026
Place: Mumbai

S h
For Tata Capital Housing Finance Limited
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PUBLIC NOTICE
Notice is hereby given that the oniginal Share Certificate
No. 36, bearing distinctive numbers from 161 to 165
L-lznmpnsmg 5 shares of Rs, 50~ each issued by Nehru
agar Unnati Co-0p. Housing Sociely Ltd. having its
ragmered office at Bldg. No. 74, Nefru Nagar SG.
$.G. Barve Marg, Kurla w Mumbai-400024(Reg.No.
BOM (WLVHSG(OH)7581/93-94), standing in the
name of Smt Swali Makrand Lalit and Jyoli Rajesh
Karandikar in respect of Flat No.2534 on the 4th Floor
of the said Society’s building, has been lost, mlsEIaced
or misplaced beyond tracing. The said member has
applied to the Society for the issuance of a Duplicate
Share Certificate in respect of the said flat.
Any person(; L ), bank, or financial institution having
any claim, nght, tile, or interest in respect of the
said Share Certificate or the said Flat by way of sale,
exchange, morlgage, charge, gift trust, inheritance,
possession, lease, lien, or otherwise, is hereby
required to notify the same in writing, supported by
documentary evidence, to the Hon. Secretary of the
Society at the address mentioned above within 14
days from the date of publication of this notice. If no
claim or objection is received within the stipulated
period of 1A11 days, the Society shall be free to
Faroceed with issuing a Duplicate Share Certificate in
vour of the aforementioned member, and an
subsequent claims/objections will not be entertained
and shall be deemed to have been waived.
For and on behalf of
Nehru Nagar Unnati Co-op. Housing Society Lé?i

Place: Mumbai
Date: May 7, 2026

Hon.Secretary

A

Maharashtra State Electricity Distribution Co. Ltd.

TENDER NOTICE

Tenders are invited from eligible bidder for following works.

Tender No / Estimated Amount / Tender form fee/Name of work

Last date of Sale

1.EE/WE/E-Tender/T-01/2026-27/Amt-98.85 Lakh/5,900/
Annual tender for Preventive Maintenance of LT overhead lines &
underground cable in Wagle Estate Division Thane Urban Circle.
2.EE/WE/E-Tender/T-02/2026-27/Amt-99.92 lakh/5,900/

Annual tender for Preventive Maintenance of HT overhead lines and
underground cables in Wagle Estate Division Thane Urban Circle.

20.05.2026

The tender documents are available on our website https://etender.mahadiscom.in/eatApp/ from
09.05.2026. Submit the tender online on e-tendering website upto date 20.05.2026 at 11:00 Hrs.
Contact person, Addl. Executive Engineer Mob-8879043094. MSEDC Ltd, O & M Wagle Estate
Division, New Adm. Bldg, 1stfloor, Wagle Estate, Thane(w)-400604.
E-mail-eewagleestate@gmail.com

(O & M Division Wagle Estate)

EXECUTIVE ENGINEER
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